
Central Ackiiiiistrative Tiibimal

Pimcipal Beiicli, New Dellii

O.A.N0.1242/2002

Friday, tliis tlie 29^^ dav of October 2004

Hoji'ble Sliri Slianker Rajii, Member (J)
Hon'ble Sliii S. K. Naik, Member (A)

biiri jafflaii hjngh
S/0 jhn Soiit Siiigii
Diesel Assistant under Loco Foremaii

Delhi Sarai S.ohiIla

(By Advocate: Shri B.S.Mainee'l
.A^pplieant

' ersus

Jnion of India through

1. The General Maiiager
Northera Railwav

Baroda House,
I4ew Delhi

I. Hie Divisional Raihi.nY Manager
Noithera Raihvay
Bikaner (Rajasthan)

3. The Divisional Railway Manager
Noithern Railway, Anbala Cantt.

(By Advocate: Shri M.KBhar-dwai for Sliri V.S.E..Kr-ishna)
.. .Respondents

OR HER (QSAlI

I'iivi Shaaker Raja;

Under the instructions, froin the applicant, Shri B.S.Mainee, learned counsel

v.?ants. to withdraw tlie present application. Accordingly, OA is dismissed as

dththmwi.

Aw

:ileiiilier (A)

^ Sliaaker Ra|a )
Meinfeer (J)

sunil/


